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T3, 3858(37).— AT:-Fva [T TLHT, Tl ATR(gd § Tg ATGLTH AT gIAT g 1o [orrd T & I
TTIAT, T TATAT, TEEHA— TITHT, AT TZATUT UARS #213 F UARST. SIS(H-1 JTAT TAhe#210 ¥
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AT I ITEIATS TS & YIS & o0 saea® Sdid grar g & 39 qf® & ST =9 Afaeg==r *
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ST o ST ST ¥ ST FAT 2 |
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), AAT TIE LA ] FARAA oridee, JH AT &9nT, & SF uF 99, qAEEdr, HgamT -
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ST UET [3e = e ATl g ARE (AT & & g ST HAF HT 0l F4T 9 ATgdT g ol STl AaTs
T =97 & 21 47 et fAfer sraem g

ATIAT

ITEIETET HIASIK TAHS 1#213 T TAheT. SIS 9-1 T SIE F T a1 TAEsi#210 i uaHhs1#208

THT:- STTETAT Sre:- wgaT TS~ T
o . ELT
AT FHT ATH gd / sarw o s Ifg FE A Fa— ‘ g | -
1 2 3 4
1 162 00 20 18
2 132(313) 00 01 27
3 163 00 13 48
4 173 00 15 77
5 172 00 11 42
6 190 202 00 08 35
7 189 00 06 23
8 192 00 10 65
9 204 00 00 53
10 212 00 07 58
11 211 00 08 36
12 206 00 00 65
13 205 00 06 03
14 202 00 00 56
15 200 00 03 30
16 199 00 08 15
17 486(Y1) 00 09 83
18 et 472 00 01 76
19 471 00 05 54
20 473 00 00 51
21 474 00 04 20
22 475 00 09 06
23 476 00 00 37
24 468 00 00 76
25 467 00 07 50
26 464 00 02 58
27 462 00 05 60
28 463 00 00 53
29 461 00 05 94
30 456 00 06 23
31 455 00 09 34
32 446 00 04 10
33 445 00 05 17
34 405 (e IEdT) 00 01 10
35 381 00 20 08
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36 382 00 08 32
37 385 00 00 15
38 383 00 00 19
39 384 00 13 51
40 GG 64 00 05 28
25016

[FT. . TUFITTUA-13011(26)/24/2025-T0FHTA-FTUS(1(2-53166)]
THLTH FOIT, SaT qi=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 13th July, 2026

S.0. 3858(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
a PIPELINE CORRIDOR FOR NKD#213 TO NKD. GGS-1 VIA NKD#210, NKD#208, Village Bhatariya and
Telavi, Taluka - Jotana, District - Mehsana, Gujarat state, pipeline should be laid by the Oil and Natural Gas
Corporation Limited.

AND WHEREAS it appears that for the purpose of laying such a pipeline, it is necessary to acquire the Right
of User in land described in the Schedule annexed hereto: -

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) of section-3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in the Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein.

PROVIDED THAT any person interested in the said land may, within 21 days from the date of this notification,
object to the laying of the pipeline under the land to the Competent Authority (ROU), Oil and Natural Gas Corporation
Limited, Land Acquisition Department, KDM Bhavan, Palavasana, MEHSANA-384003, GUJARAT.

AND every person making such an objection shall also state specifically whether he/she wishes to be heard in

person or by legal practitioner.

SCHEDULE
PIPELINE CORRIDOR FOR NKD#213 TO NKD. GGS-1 VIA NKD#210 & NKD#208
TALUKA:- JOTANA DISTRICT:- MEHSANA STATE:- GUJARAT
. . Area
Name of village Survey No./Block No. | Part if any Hy | Are [ sq mr.
1 2 3 4
1 162 00 20 18
2 132(Road) 00 01 27
3 163 00 13 48
4 173 00 15 77
5 172 00 11 42
6 190 202 00 08 35
7 Bhatariya 189 00 06 23
8 192 00 10 65
9 204 00 00 53
10 212 00 07 58
11 211 00 08 36
12 206 00 00 65
13 205 00 06 03
14 202 00 00 56
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15 200 00 03 30
16 199 00 08 15
17 486(Railway) 00 09 83
18 472 00 01 76
19 471 00 05 54
20 473 00 00 51
21 474 00 04 20
22 475 00 09 06
23 476 00 00 37
24 468 00 00 76
25 467 00 07 50
26 464 00 02 58
27 462 00 05 60
28 463 00 00 53
29 461 00 05 94
30 456 00 06 23
31 455 00 09 34
32 446 00 04 10
33 445 00 05 17
34 405(Carttrack) 00 01 10
35 381 00 20 08
36 382 00 08 32
37 385 00 00 15
38 383 00 00 19
39 384 00 13 51
40 Telavi 64 00 05 28
25016

[F. No. Expl-13011(26)/24/2025-EXPL-PNG (E-53166)]
REGHURAM KRISHNA, Under Secy.
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